
RC 

None for either side 

No reply' filed yet. Call' 
04.04.2005. 
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WOT  
Orders of the Tribunal 

7.1.05Mr. O.V,Radakrishnan 	 C 
LI. 10' 	 . 	. 	. '  

	

SCGSC;takeS 	 ' . notice for the respQnderits' 

fter hearing he coutel for ap1irit for some 

the w.ea-e: of the .view'that'the • 0.A, is toe 

rnitd. Hence, 6p1icat1on is admitted. 

RespondentS shall file reoly' statemenLt within 

fc 	weeks with copy to the applicant who may 

file 'rejoinder, if, any, 'within two We ks 

thereafter. Li,st before RC for complet on of  

pleadings on 252 •Oc.  

H'PD(M) 	 -,. 	. 'S ' 	1vS(JM) 

7.1.05  

rv  

15.7,05 	 Mr.' OV Radhakrjshnan -.. c-It 
35 ' 	SCGSC  
M.A. 643/05 for acceotance of .  rejoinaer. 

Not opços'ed, 'ii..is allow:èd. Li't' tle  O.A. 

for bearing in its.turn. 	S  ' 

N1R(AM) - 	. 	. 	• 	• •. 	5 5 
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Apphcant(s) 	7177 	/u1 o(7 	Respondent(s) 

- S 	 ,1Noesof the Regisçy' 
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Date of Presentation .......•. 	 .'." 
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Date of Registration: . 	
5' 

RPM
.. 	.... 

Subject: 44' 4c 
Tr ftrh 	 \ 

Pate of Posting 	 . '• 	
0' 
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Notes of the Registry 	- 

RC 

JL 

None for either side. 
• 	

•1, 	Replyhas been filçd in 
• 	. 	the . 	 iih 

	

Registry today 	iôh. 
may ,  be taken on record if in 
order. Rejoinder, if any, flie!1: 
by .  20.05i005 be... taken, o 

• record and :the'çafter 1it 
before SB for finai'hearing. 

04o041005 .. 
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. •'. 	. OrdersoftheTribunai. 	. 
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11 805 	SN(VC) 	 C-I 
; 	 I•W 	 Q 	 •1 	•.4.4,j 	**j , '• •&' 

. Mr.OV. Radhaknshnan,Sr. '(rep.) •  
Mr TPM Ibrahim Khan,SCGSC (rep) 

Post 	along 	with 	OA 	74104 	and' 
connected cases after two months 

By orders 

01 	. .. 	.'. 

asp 	. 	 . 	. 	 .• 

I 

17 102005 	KVS(JM) 	C-il 
(45) 

Mr 0 V Radhakrishnan Sr 
'WTTACIbrahira Khan, sccsc. 	, 

Heard Common order prono 	ced m open 
Court 

KVS3MTJ::' 	. 

17.10.2005 	' 	 .' 	' 	 •. " 
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